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pro~esses trom abroad so that we are 
able to be .elf-sufficient in fertiliser 
technology. 

Shrimati TarkeSbwari Sinha: May 
I know whether the Government has 
examined 8i to why even in reg<.ll'd to 
Amer'ican collaboration there is diffe-
r£'nCe in cost On which they want to 
establish plants with American col-
laboration between country to coun-
try; if so. what are the reasons why 
there is So much difference in cost 
between one fertiliser plant to be 
established in one country and another 
plant to be established in another 
under-developed country" 

Shr! AJagesan: Some small diffe-
ren'ces there aT£' bound to be. For 
instance, We are trying to put up two 
plants one at Cochin and the other at 
Durgapur all in the public sector and 
of the same size etc. Even SO there 
are some differences and onE' i~ slight-
ly costlier than the other. As far as 
l\merlcan costs go. naturally, import 
duty forms quite 0 big bulk in the 
cost of equipment. 

Mr. Speaker: Next Question-Shri 
Shree Narayan Das-

Shrimati Tarkeshwari Sinha: Sir, 
may I have the privilege Of putting a 
second supplementary because my 
name is on the top' 

Mr. Speaker: No. please. 
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~Ir. Speaker: Shri p. C. Boroo"h-

Shri P. C. Borooah: I have no sup-
plementary to put. 

Mr. Speaker: Shri Bhagwat Jha 
Azad-

An hon. Member: He is not in his 
seat at the moment. 

Mr. Speaker: Shri Samanta-I will 
not call a Member who does not rise 
in his seat even though his name 
might be there. 

'Shri S C. Samanta: What would be 
the amo.:mt of non-recurring expendi-
ture that will be spent atier the estab-
lishment of this Council and may I 
know whether it will also be met from 
the Consolidated Fund? 

Shri Vldya CharaJI Shukla: The 
estimated expenditure fOr 1966-67, 
from 1st September to 31st March. is 
about Rs. 6 lakhs out of which 
Rs. 3,46.000 ,is recurrlnr and' 
Rs. 2,53.000 is non-recurring. 

Dr. M. M. Du: In the statement 
that has been laid on the Table in 
reply to this questlon the Home Mini.s-
t .. r has said that annually there WIlt 
be a deficit Of about Rs. 7 lakhs for 
running the administration and the 
ka11Utdhenu that is. the Consolidated 
Fund of India. will have to pay for 
it. I want to know from the hoo. 
Minister whether there is any possi-
bility in the near future far this unit 
to be economically viable or will the 
Government of India continue for 
ever to pay for the political luxury 
of the Delhi people. 

Shri Vidya Charan Shukla: I would 
advise the hon. Member to read the 
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statement carefully. We have no-
where said that there is going to be a 
deficit of Rs. 7 lakhs annually. 

Shrl M. L. Dwivedi: But the Con-
solidated Fund of India will be pay-
ing Rs. 7 lakhs and that is a deficit. 

Shrimati Tarkeshwari Sinha: Sir. 
the Ministar has no right to answer 
like this. In the statem"nt there i. 
a mention of Rs. 6.72 lakhs to be met 
i'rom the ConsoJidated Fund of India 
and it is going to be virtually a los!'. 
How can the Minister answer lik£: 
that" He does not know himsHI'. 

Shrl Vldya Charan ShUkla: It is 
"Very cl~ar. Hon. Members do not 
have the facts. What was the deficit 
(·arlier and what is the deficit now 
because of the Interim Metropolitan 
Council coming in? If they want 
specific information about it. they 
::;hould give notice of a separate ques-
tion and the information '",'ill be given 
to them. 

Shri M. L. 'DWlvedi: On a point of 
order. Sir. The statem{'nt has given 
a definite> infnrmation. Definit.e in-
fOl'mation has been supplied by the 
hem. Minister which mentions that \ 
Rs. 6.72 lakhs is I(oing to be the in-
.,reased expenditure and that will be 
paid OUt of the Consolidated Fund of 
India. That means, that o\'er and 
above- the expenditure on the previous 
administrative set-up thp. Government 
i, going to spend Rs. 6.72 lakhs. which 
is a deficit or loss to the Government. 
So. how can th .. Minister soy that " 
separa!,. question should b" put? 

Mr. Speaker: H" has tried to answer 
it. HE' says that even before the 
introduction of the Interim Metropoli-
tan Council that monl?)' was being 
spent on thp administration of Delhi: 
therpfor". he does not caJl it a loss. 
·That i~ not additional expenditure. 

Shrl M. L. Dwivedi: But th" ques-
tion wa~: What i~ the incre8.Sf" in ex-
J>l!ndlture due to the setting up of 
1h .. Interim M"tropilitan Counci17 

Mr. Speaker: He has said that that 
would not be considerable. 

8hrl M. L. DwlvecU: This is in reply 
to that question. 

. Shrl Vidya Charaa Shukla: I said 
that if a separate question is asked, I 
will give that information. 

Shri M. L. Dwivedl: It is there i,· 
the statement. 

I'lr. Speaker: Now he has put hi" 
point very strongly and the Minister 
has said that he will answer it if 
another question is put; he has not 
got the information just at present 

Shrl M. L. Dwlvedi: But the ques-
tion was submitted one month ago 
ond if the Ministar says thot he has 
not got the information, do you sup-
pose that it is good enough on the 
part of the Minister? 

Shrl RallP: Sir, just considpr one 
ordinary point. Where is the time 
for anothp.. q upstion to be pul to be 
answered? Have you not ruled on 
~everal occasions that Ministers should 
come here properly prepared with 
the necessary information? This i~ a 
relevant question. 

Shrl Hari Vishnu Kamath: The 
answer should always be precise, 
cen'Cise. full a'nd ('ornprehens'lv(', 

Mr. speaker: Questions also should 
be likewise. 

Shrl ladrajlt Gupta: On a point or 
order, Sir. How can the Minister say 
something whieh is contradictory to 
his own written statement? Can he 
do it? Can he give a reply which L. 
eontrad¥:\ory to the .tatement? 

Mr. Speaker: He might just draw 
his attantion to that. 

Shri IndraJlt Gupta: Part (e) or the 
question reado:-

"the estimated annual increase 
in the administrative expenditure 
on a""ount of the creation of this 
Councll". 
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and the written statement 8ay.:-

"'111e annual increase in the 
recurring administrative expendI-
ture is estimated to be about 
Rs. 6.72 laes, whi'ch Is to be met 
from the ConSQlidated Fund of 
India." 

So, it is not a question of saying that 
this amount was already being spent 
betore. This is new increase. 

Mr. Speaker: The Minister himself 
has said that this i~ the increase in 
expenditure. 

Shri Vidya Charan Shukla: Actual-
ly, that information is given in the 
statement. There was another ques-
tion that was put, whether this is a 
political luxury that the Delhi publiC' 
can have. I said that this cannot be 
compared like that until we know 
what was the expenditurE' before this .. 
(Interruption). 

Mr. Speaker: When this was asked 
as to what would be the loss. he 
could only say that it is given in the 
statement and it is so much. The in-
creaSe in the expenditure is definite-
ly statE'd t here in the statement. I 
was rather not grasping the wholf' 
thing and I made a mistake in that. 

Dr. M. M. Das: My supplementary 
has been misinterpreted. My question 
was whether there is any possibility 
iT; the near future for this newly-
established body to be economicaIly 
viable .... 

Mr. speaker: That would be a mat-
ter ot opinion, whether that can be 
Or not. 

Shri Subodh Hansda: In his state-
ment, the Minister has stated that it 
is not possible to assess the impact of 
this Interim Council on the adminis-
tration. Recently, there has been an 
announcement of. the relaxation 01 
the Guest Control Order and imme-
diately the Prime Ministel' reacted 
upon it and the Mini.ter says that 

there is no defect in the system. How 
can he aay like that? 

Mr, Speaker: That relaxation was 
made and then withdrawn. What ia 
wrong in that? 

Shri P. B. Chakraverti: May I know 
whether the Government has now 
taken the step as a prelude to the 
establishment of a full-fled(!ed All-
sembly in Delhi? 

Shri Vidya Charan Shukla: This is 
the' arrangement We have made. JC 
the representatives of the people of 
Delhi and the sovereign Parliam~nt 
decide to change. it, if will be chang-
ed. 

Shri D. C. Sharma: Ever sinCe the 
Interim Metropolitan Council carne 
into being. Delhi has been in a state 
of ferment and there has been uproar 
all along the line. May I know 
whether this Interim Metropolitan 
Council has had something to do 
with the loosening of administration 
with the resull that there has been 
so much ferment in the city of Delhi?' 

Shri Vidya Charan Shukla: I do nol 
think that is correct. 
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PrOductioD of Fertulsen 

+ 
-457. Shrl P. C. Borooah: 

Shrl BhalWat .Iha APd: 
Shri S. C. SllJIIIlJIta: 
Shl'! SabOdh Hanada: 
Shri M. L. Dwlvedi: 

Will the Minister of Petroleum and 
Chemicals be pleased to refer to hi. 
statement on the 7th September, 1966 
regarding Fertilizer Plants and state: 

(a) whether. as stated by him, Gov-
ernment are doubtful about the pri-
vate sector's capacity to fulfil ;ts 
Fourth Plan target of 900,000 tonn~s 
of fertilizer and do not expect it to 
gO beyond 300,000 tonnes; 

(b) if so, the steps lnk"n to allocol(' 
the balance to public or corpora!!' 
sector; and 

(c) the d~ision taken about il\(' 
allocation of capacity in the public, 
private and corporate sectors? 

The Deputy Minister in the Minis· 
try of Petroleum and Chemicals 
(Shri Iqbal Singh): (a) to (c). The 
progress made in the private sector 
for the establishment of fNtilizers 
has not been .verv satisfactory. About. 
883,500 tonnes e~pacity in terms of 
nitrogen has been approved for im-
plementation but construction work 
has not so far been started. 

Government is considt.-'ring the loca-
tion of a fertilizer factory at Barauni 
and expansion of the fertilizer plant$ 
at Namrup and Trombay. 

Shri P. C. Borooah: Having reject-
ed the World Bank proposal to invite 
private foreign capital to develop 
fertiliser industry through a new con-
sortium, may I know if the World 

Ba·nk has suggested any alternative 
proposals to invite foreign private in-
vestment for development of the fet'-
tiliser industry in the private sector 
in India? 

The Minister of Petroleum anti 
Chemlcal8 (Shri A\apsan): A few 
years ago, there was the Bechtel ('.on-
sortium. It came in a big way ann 
they started with the idea of putting 
up 5 'fertiliser plants tota''1ling a c:aPII-
city of 1 million tonnes of nitrogen. 
Then, that did not materialise because 
at the end, they said that they will 
not to able to find the finance for it. 
lt so happened that when the Finance 
Minister visited the United States of 
America and had discussions with the 
WOrld Bank people-that is also a 
subject matter of Short Notice Ques-
tion later-they again revived the 
question of the consortium. Naturally, 
it was felt, when the previow, con-
sortium came to nil, if they under-
take any negotiation with the consor-
tium to study the question afresh, 
etc. that will cause enormous delay 
and it will come in the way of our 
realising the fertiliser programme. 

Shri Bhagwat Jha Azad: While ap-
prC'c'iating the Government's attitude 
not to be pressurized by American 
capital, I would like to know whai 
other avenues, apart from Italian 
~'redit and Japanese credi't, which are 
going to be available for the fertiliser 
factory, are being expiored by t.he 
Government to have thE full, requir-
('(1 production in the country. 

Shrj Alagesan: As the House knows, 
we have taken upon ourselves thf' 
l'()n~ruction of two very largc-~ized 

ft:>11iliser projects, one in Durgap .... 
and the other at Cochin. We hav~ 
received offers from Italy of some 
more commercial credit: we have also 
received offers of commercial credit 
from Japan. We propose to utilise all 
these commercial credits. we propose 
to negotia1e and then put up more 
ractories. 

Shrt S. C. Samanta: May know 
how ma·ny private t'ompanies have 




